
their 'respective StatesjUT's 'for the pro-
motion of inter .. state toudst traffit. , 

Performaoc of A va 

540. HRI JAGDIS A WASTHI : Will 
tbe Minister of TOURISM b pleased to 

I 
state: ' 

(a) ,the performance 'of the Avas Vikas 
Samitl during the last five years, year-wise 

I and the total fund placed at 'ts disposal 
every year; and. 

(b) wbat projects it bas taken up in ' 
Uttar Pradesh and ,Madbya Pradesh since 

. it inception and what is the progres 
completing them? 

. THE' MINISTER 0 . TOURISM 
(MUFTI ' MO D. -; D) (a) 
Bbartiya ' Yatri Avas Vjkas Samitj 
ba . . compl ted tbe construct'ion 
of a Yattika each at Amarkantak. 
Chhra1<oot, K mpH, N ndmchar . and 
Bidar. The w rk i in progress at Omkar .. 
e bwar, Mabesbwar, Dwar1<aji, uri, Kar .. 
aila'. and Vrindavan (B :Block), They are 

J 0 planning to start con truction at 
ri$ ilam GaD_g8 Sagar, Mayapuf, Bihar. 
harif , edarnath, ishik,sh and Naina 
evi. urther,. n gotiatioDs are in progress 

for the allocation of suitable land at vari-
ou otb places by . the concerned State 
Governments. 

urio the last five y ars, grant-in-aid 
m ntioned below wa r.eJeas d to the 

" s. 0 lakhs 

R. S.oo lakhs 

.. 

(b) The following project~ have been 
taken up In Vttar Pradesh and 'Madhya 
Pradesh :-

(i) 

Kampil, and Mehar and Vrinda-
van (A· Block).complcted. Vrinda~ 
van (B· Block). work in proBress. " 

' (Ii)· Madhya Prad,esh : . 

Aqlarkantak and Chitrako,ot-, 
completed. 

.' Omk res~war and Maheshwer-' , 
~ork in , progre~s. 

India' 8 Jan of Trade with Western 
, Countrie 

541. ' SHRI ARUN KUMAR NEHRU! • . 
, Will the Minister of C'OMMERCE be 

• • t. 

'pleased to state; , 

(a) ~he comparative figure of ndi ' 
export and import during ,1984-85 aDd 
1985.86 with UK, USA~ France Italy and 
USS~; and 

(b) the, steps b ina taken to co,rrect 
ur balance of trade .if any, with th~sc, 
,: nl ries? , 

TH MIN1ST .,IR OF STATE IN TH 
.. MINI~TRY 'OF COMMERCE (SHRI P.' 

R; DAS MUNSJ) : (a) The POSiti.OD of 
India s export and import dur~Dg J9 ·8'5' 
and 1985,.. 8 in respect of pecified coun- . 
tries i. a un r r ! - . 




